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IN THE HIGH COURT OF DELHI AT NEW DELHI

+ CCP(CO.) 15/2014
MR. ATUL NATH . Petitioner
Through:  Mr. Saurabh Kaliaand Mr. Harshit
Agarwal, Advocates.
Versus
ASHOK MANUFACTURING COMPANY PRIVATE LIMITED &
Ors. Respondent
Through:  Mr. K. Datta, Mr. Panka Sharma,
Advocate for R-1.
CORAM:
HON'BLE MR. JUSTICE SIDDHARTH MRIDUL
ORDER
% 07.02.2017
List aong with CO.A(SB) 33/2014 and CO.A(SB) 28/2015 on
18.04.2017.

This is a digitally signed order.

SIDDHARTH MRIDUL, J

FEBRUARY 07, 2017
mk

The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.
The Order is downloaded from the DHC Server on 09/05/2025 at 10:06:44



